5 Re. hijacking of

SHRI SURESH KALMADI: * *

MR DEPUTY CHAIRMAN: Please
don’t record him, One thing I would
like to make clear here. Please take
your geats. Please heay me first, Mr
Radhakrishna. I want {0 make it
clear that once a Spe-ial Mention hag
been gdisallowed, there must bz gsome
special reason for accepting it. To

“Rgr@\at it ovey every day for 5 month
or seve ys is not going to help.
Because yoy @ going to repeat the
same thing, I am™ipot going to accept
this. I have not aclegpted this thing.
Itold him also, “if ydey bring some
-other matter, I will alllow it”. I did
not say that I will not agllow you. But
1 canont allow you askain the same
thing once it ig rejectefd. It i expect-
ed that you will féfve some fresh
material. I have } allowed today so
many people toh make Special Men-
tions whatever ipay be the subject
matter,

SHRI M. S. G'URUPADASWAMY:
Another matter, $3ir. There are vari-
Oug rumourg floating among Members
of Parliament....

MR. DEPUTY CHAIRMAN. This
is not a House meant for rumours. I
canont allow this to go on record.
Rumours will not .be recorded.

SHRI M. S. GURUPADASWAMY:
Sir, afier hearing vie you pass the
order.

MR. DEPUTY CHAIRMAN: Let us
hear what js the rumour. But please
don’t record. This i5 not a House 1o
bring in rumours.

SHRI LAIL XK. ADVANI (Madhya
Pradesh): That is pre-censorship.

/ SHRI M. S. GURUPADASWAMY:
I do not mind if you censor me.

MR DEPUTY CHAIRMAN: But I
also expect that you will not spread
rumours in the House at leasi. (In-
terruptions),

_"'*Not ‘recorded.
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SEVERAL HON, MEMBERS: We
are pot interested in yumours.

SHRI M. S. GURUPADASWAMY:
I would like to leave out the yumour
part. I would like to know, Sir, whe-
ther this session ig guing to be the
last session.

MR. DEPUTY CHAIRMAN, No-
body can reply to this. You know,
this House is a permanent House,

SHRI M. S. GURUPADASWAMY:
I want to know whether it is going
to be the last session before the Lok
Sabha election

MR. DEPUTY CHAIRMAN: What
doeg it matter?

! —
REFERENCE TO THE CONVENING
OF ANDHRA PRADESH ASSEMBLY

SHRI PUTTAPAGA RADHAKRI-
SHNAN (Andhra Pradesh). The
other day when the discussion was
going on, on the Andhra Pradesh
affairs, the hon. Prime Minister assur-
ed the House that the Assembly would
be conveneq earlier than the date the
ex-Governor had given to the Chief
Minister, And go many othey things
have happened.

. MR DEPUTY CHAIRMAN: Let us
see. The new Governor is going.

SHRI SURESH KALMADI (Maha-
rashtra): Mrs. Gandhi gave an assur-
ance on the floor of the House.

MR. DEPUTY CHAIRMAN: Better
you go to Andhra Pradesh and ask
the question.

REFERENCE TO THE HIJACKING
OF INDIAN AIRLINES PLANE .

SHRI LAL K. ADVANI (Madhya
Pradesh): Mr. Deputy Chairman,
I am happy that Mr. Khursheed Alam
Khan ig here.

The nation heaved a sigh of relief
yesterday when the passengers and
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the plane hijacked, come back home
" yesterday evening. But this House
should be informed fully both in yes-
pect of the security arrangements,
what went wrong at Chandigarh, and
what action hag been taken ipn res-
rect of the earlier cases. 1 am sure
ihe Minister will tell me that an en-
quiry has been ordered. But an en-
quiry was ordered in the earliey cases
also, and certain steps must have been
takn after all. Why is it, neverthe-
less, that thig hijacking from Chandi-
garh took place? How could seven
persons sneak through the security
arrangements and hijack the plane?

And the second aspect about which
I would like the Minister to inform
Parliament is. What were the nego-
tiationg that went gn at Dubai? What
wag the attitude of the Pakistan Gov-
ernment when the plane wag at
Lahore and Karachi? Are we, as the
Goavernment of India, committeg to
any of the agreements that have been
made there, or is it only a bilateral
agreement between the Dubai autho-
ritieg and thy hijackerss I for one
feel that the persons who committed
crimes of this nature should be salu-
tarily and effectively punished, and
" they should not be given an easy pas-
sage to other States. In this respect,
the press reports, however, say that
the hijackers surrendered on the
ground, on the condition, that they
would be given a free passage. Is the
Government of India committed to
this? And if it is not, what is the
Government of India doing to pursue
this case and to ensure that the hijac-
kers are punished?

SHRI VISHWA BANDHU GUPTA
(Delhi): The newspapers report that
a pistol was given to the hijackers at
Lahore by Pakistan,

‘SHRI SUKOMAL SEN (West Ben-
gal): Sir,....

MR. DEPUTY CHAIRMAN: On the
same subject?

SHRI SUKOMAL SEN: I have to
make another point.
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st Fo &Ko Ww  (WEq WIW)
grawsly wgra, Jar fa g qf
a gorEedt ®# v e, S warfag
gar & 3 @igle gard o we -
S#q 7 feanege ges faar war

st Trgunfa . F @3 wilRC
oy | ag &M ¥ E UL -

5t Wo o v : WEAIL (7 A
urg wgy § f@ eifge™, . |,

wY IYEwEGA © T Tvae ¥ gy
| g 90 § A1 S5, | (smqam) . |
This point hegs reen raised. You were
not there. WYhat can I do?

st Wo Wlo FF : F siraar

wighr fa Far @FT F qrfaera
TRIT § 29 ATV H FE ST
EERE I hit AL G O
AIEIT garg #s3 9 LITH! &1 wg oy ?

SHR SUKOMAL“SEN: Hijacking of
two Indian aircraf*s has taken place
within a gap of 3 few days. Every-
body is questioning. the safety, whe-
ther travelling by t he Indian Airlines
is at all safe. So, to. make the position
very clear, I think' the Government
should make a statement. As Parlia-
ment will be in session up to the 29th
of this month, we have enough time.
The Minister car tell us what safety
measures have b2en taken for passen-
gers before hijucking takes place.

Wt Fo Ho oW 2H @ H ag
Tl g @A WA u
ot vyl @ " qua 4e
QIGHT YFTTar g, ad Fif@T 1 3™
s 97 difag 1 g3z & griee
a1
SHRT SUKOMAL SEN: This time
ihe ordeal was graver. So, we should
be allowed time to discuss this affair

after the Minister makes his state-
ment on” the whole thing,
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st nowaw wfes (ST 9eW) ¢
e, AmA, fdgq ag & f& =@
g1 AT & @I N ag SR
faslt & & garor &1 s@mrer g
T ¥q @y @ amyar ¢ & ome
o gfagre andi & afid w7y @y
g wgqw 8 faw g fv 3@
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H‘WT faeg A& =y Rafy s
% w32 wifs aifaw
TR G aﬂ‘r“\a\?‘a‘r’ &l e &,
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w9 S Al ws\é frrar 9 sim
w7 di9x kg Fr A 5 e
yr mifsai arfaa hq'am‘r F1 FE@
W § 1 ' f-'q g faiga
?.; f& sz ¥ .‘*,aaw AT T fyare
#F A gy T ar § fuew &
g AW AR ,

MR. DEPUTY CHAIRMAN: M.
Kalmadi, this is mot the way to make
a special mention. I am very sad. By
raising your hand you cannot attract
the attention of t 1e Chair. I will not
allow you please. Mr. Khurshed Alam
Khan, would you like to say anything?

SHRI SURESH ITALMADI (Maha-
rashtra); Sir, what is this? How you
cannot allow me to riake special men-
tion on this issue? (Interruptions).

MR. DEPUTY CHAIRMAN: I can
control the House, Don't worry.

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI KHUR-
SHED ALAM KHAN): Sir, I share
the anxiety of the hon. Members of
this House. Therefore, I have decided
to make a comprehensive statement
in the afternoon.

MR. DEPUTY CHAIRMAN: Now,
we ghall take up special mentions.

[27 AUG. 1984]

[
\

in Indian Airlines
flights

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI PATTABHI RAMA RAO):
Sir, I have heard from the Opposition
benchey that democracy has been
murdered in Andhra Pradesh.
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MR. DEPUTY CHAIRMAN: Leave
that point.

SHRI PATTABH] RAMA RAO: Sir,
please hear my views. I am a very

humble member from Andhra Pra-
desh,
SHRI SURESH XALMADI: Sir,

You have not allowed the Opposition
to speak on this issue, how can you
allow him to gpeak?

SHRI PATTABHI RAMA. RAOQ: Sir,
Please heapr me.

MR. DEPUTY CHAIRMAN. Leave
it. Unnecessarily they wil] interrupt.

SHR] PATTABHI RAMA RAO: I
am not bothered about them. Sir, I
have never heard in the history of
politics that MLAg are imprizoned in
some State, They should all be re~
leased. They cannot be put in the
jails.

MR. DEPUTY CHAIRMAN. Now,

we ghall take up special mentions.
Mr. J K. Jain.
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REQUEST FOR PROVIDING LIFE
JACKETS IN INDIAN AIRLINES
FLIGHTS
ft Jo Fo 7 (457 93AW) ¢

syawly wgea, gEsET & iy
9gT g5 AT 9w A FEy & aww
gy Wy g Awr f& owdh &
guraTeqE W 43,  gfemw waw
wigeq a1 o &iEY 737 ¥ S®OH
ifged & fouw FFz &8 9 AW
fs gwa TaT g@a ¥ gardy faar
fa wd &few @mz uv Fwr ug
gedl § o 38 wgr var fu oy #ie
F gwRE § W A9 A AT AT



